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Restriction on Entry of Nepali Citizens
into India

1840. SHRI K. P, UNNIKRISHNAN:
Wil]l the Minister of HOME AF-
FAIRS be pleased t, state:

(a) whether any restriction has
been imposed on the entry of Nepali
citizens into India;

(b) if so, when;

(c) whether, prior to such restric-
tion, they were free to enter India,
settle in India and acyuire the
nationality of India;

(d) if no restriction has been im-
posced, whether they are free to settle
in India and acquire the nationality
of India; and

(e) whether Indian citizens are free
to go to Nepal, settle in Nepal, and
acquire the citizenship of Nepal?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI) YOGENDRA MAKWANA):
(a) to (e). Citizens of Nepal and India
are free to enter into and stay in each
other’s country and also acquire
citizenship in accordance with local
laws/orders in force.
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Exclusion of Government Director
from National Instruments Ltd.
Calcutta,

1942. SHRI SATYA SADHAN
CHAKRABORTY: Will the Minister
of INDUSTRY be pleased to state:

(a) whether the Board of Directors
of National Instruments Ltd. ceased
to include a Director from Govern-
mcnt of West Bengal;

(b) if so, the reasons therefor; and

(c) whether it woulg affect the
Company’s performance due to such
d-parture from its previous policy?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) to (c). The Board of Directors of
the company is constituted from time
to time keeping in view the need to
associate persons connected with the
company’s programme of activities,
like technical experts, representatives
of user organisation, etc. The present
Board of Directors does not include a
representative of the State Govern-
ment. The company is, however,
maintaining close liaison with the
State Government to ensure that its
performance is not affected.
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Chinese ¢rained Rebels active in North
East Region

1943. SHRI GHULAM RASOOL
KOCHACK:

DR. FAROOQ ABDULLAH:
SHRI P, M. SAYEED:

SHRI M. RAM GOPAL
REDDY:

SHRI M. V. CHANDRA-
SHEKHARA MURTHY:

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) wheother 1t has been reported
in Hinduslan Tunes dated the 30th
May, 1980 that China trained rebels
are active in North East India;

(b) whether it is a fact that China
has been giving training to the people
of Nagaland, Tripura, Arvunachal
Pradesh for anti Indian activities;

(c) if so, whether Chinese armg and
ammunition were found in their
possession;

(d) whether Government has taken
up this question with Chinese Gov-
ernment; and

(e) if so, what steps have been
taken to check the borders of all
these States with Burma and China?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Government have seen reports
in thig regard.

(b) to (¢). According to informa-
tion available, some gangs of Nagas,
Mizos and Mainpuri underground had
gone to China and returned with
arms in the past. The matter was
taken up at high levels with the
Chinese Government. In February,
1979, the Chinese Minister gave an
assurance, that such gupport as
might have been given earlier could
be looked upon as a thing of the past.
Subsequently this assurance has been
reiterated Dby the Chinese through





